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Dr. K. L. Shrimail: The hon. Mem-

ber is now getting beyond the scope of
the question; he will have to give me:
aotice.

Shri Gadilingana Gowd: May 1
know whether it is a fact that there
was enormous delay in the grant of
scholarships during the current year
which resulted in the expulsion of
some of the students from hostels and,
it so, may I know what measures the
Government are taking to see that the
scholarships are granted in time?

Dr. K. L. Shrimali: This question
relates only to two scholarships, one
with regard to foreign scholarship
and the other with regard to public
school scholarship. I am afraid the
hon. Member is referring to various
other scholarships to which this ques-
tion does not relate.

Shri Thimmaiah: Although the
amount for the award of scholarships
js being raised every year the number
of foreign scholarships is not raised in
proportion to the amount sanctioned
by the Government. May I know
why it is so?

Dr. K. L. Shrimali: In the opinion
of the Government the number of
scholarships that are being given is
sufficient. If more funds are avail-
able this question may be considered.
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Shri Kamath: What, Sir, is the
number and, if these figures are not
available, what, Sir, is the proportion,
approximately if not accurately, of
displaced persons from East Pakistan
who have been settled in the Anda-
mans, in West Bengal and in the rest
of the Indian Union separately? The

figures may be given separately for
these three.

Shri Datar: So far as the families
from East Pakistan are concerned,
1,282 families have been settled on the
Andaman Islands. So far as others
are concerned, 114 families from the
former Travancore-Cochin State (now
Kerala State) and nine families from
other States have been settled.

Shri B. S. Murthy: May I know
whether the Minister is in a position
to state the results of the aerial sur-
vey made in Andhra and Orissa for
settling the displaced persons from
East Pakistan, in some of the regions
of these States?
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Shri Datar: This Question has been
considered so far as the Andaman and
Nicobar Islands are concerned. In
those islands a certain scheme is
ing put into operation, and accordi
to it, so many families have been
settled there already.

Shri Kamath: On a point of order.
The hon. Minister either misheard or
misunders! .od my question. The ans-
wer that he has given relates to the
number ‘of persons who have been
gsettled in the Andamans from various
States of India. What I wanted to
know was the number of persons from
East Pakistan that have been settled
in the Andamans, West Bengal and in
other States of the Indian Union sepa-
rately.

Shri Datar: I am not aware of the
figures regarding the number of peo-
ple who have come into West Bengal
from East Pakistan. But the figures
I gave relate to the refugees from East
Pakistan who have been settled in the
Andaman Islands.

Corruption Cases in Kerals

*44. Shri C. R. Iyyunni: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of cases of corrup-
tion enquired into, evidence collected
and charged as a result of the ap-
pointment of a Special Officer from
Bombay side in the Kerala State for
this purpose; and

(b) the number of cases that ended
in conviction?

The Minister in the Ministry of
Home Affairs (Shri Datar): (a) 24
cases have so far been registered and
out of these in 8 cases proceedings
have been instituted in courts.

(b) One. )

Shri C. R. Iyyunni: May I know the
reason for bringing in such big
officers from Bombay?

Shri Datar: He was an officer from
Deat; not from Bombay.
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Shri A, M, Thomas: Is he still contl-
nuing in service?

Shri Datar: Yes; he is still there 80
far as I am aware.

Bomb Explosion in Delhi

*45. Dr. Satyawadl: Will the Minis-
ter of Home Aflairs be pleased to
state:

(a) the number of persons arrested
in connection with the Juma Masjid
bomb incident;

(b) the stage at which the enquiry
is at present;

(c) the expendnure incurred so far
upon this enquiry; and

(d) the expenditure incurred so far
upon the security arrangements in
Juma Masjid area?

The Minister in the Ministry of
Home Affairs (S8hri Datar): (a) Seven.

(b) The enquiries are still continu-
ing.

(¢c) No expenditure has been incur-
red exclusively on this inquiry since
no additional staff has been engaged
for this purpose.

(d) While no additional expenditure
has been incurred on the staff, the
expenditure on the lighting arrange-
ments made in that area since Septem-
ber 1, 1956 is not expected to exceed
Rs. 13,000.
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Shri Radha Ramam: May I know
whether, in view of the successive
bomb explosions in that area, the
Government have taken any steps
with regard to the Delhi police

arrangements to ensure that such
incidents do not recur?

Shri Datar: The Government have
taken all the necessary safeguards to





